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NOTIFICATION

In exercise ol the powers conferred under Sub-Scction (2) of Section -12 of Panchkula
Metropolitan Development Authority Act. 2021, 1. Ajit Balaji Joshi. TAS. Chief Exccutive
Olfficer, Panchkula Metropolitan Development Authority. Panchkula do hereby delegate powers
regarding sanction and approval estimates of expenditure on operation, repairs and maintenance
to the officers ol the Autherity mentioned to the extent and limits as specified herein helow -

‘ Sr. - Nature of Power [ Authorlt\f to whom i Extent of Power

| No. | delegated | delegated

1. J' Lo sanetion plchm.nar) expenses J Chicf Engincer ‘ Rs. 25.00 lakhs

! | for preparation of estimates ! | |'

; ‘ tncluding survey. testing, design f |

| and l)i’l{ | ' |

| ' I | !
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( alaji Joshi. IAS)
Place : Panchkula Chiel Executive Offwer.
Dated : 17.07.2023 Panchkula Metropolitan Development Authori
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